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(a) Yes.

(b) Prime Minister intends visiting
Ghana and Nigeria on his way hoine
after attending the Commonwealth
Prime Ministers’
London.]
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Shri Daji: Is there any fixed agenda
or only a loose agenda?
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Shri Hari Vishnu Kamath: Is it a

$act that the Prime Minister has
received so many invitations from
other countries that he is unable to
accept them all, and his medijcal
advisers, his doctors, have advised
him not to undertake too many tours
abroad, in the interests of his hezlteh
which is a national asset?

Shri Jawaharlal Nehru: My medical
advisers have not advised me any
thing, nor have I asked them for
their advice in this matter,

St T TEHSHE N TN A
AT § FlF-A faen gzm oS54 7

WEqeT WEEA ¢ A8 Al AT I G
IFT | T FT EGAT &P THT E

Shri Hem Barua: Frankly speak-
ing, we do not want the Prime Minis-
ter to subject himself to any strain at
this stage of his health, Therefore,
may ! know whether the Prime
Minister is going to cut out his visits
to Ghana ‘and Nigeria, as not being
necessary?
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Shri Jawaharlal Nehru: I have just
said that I am going there. The hon.
Member suggests that I should not go
there . . . .

Shri S. M. Banerjee: You should
go there.

Shri Jawaharlal Nehru: 1
tc go there, all the same.

propose-

Shri Hem Barua: That was because
of the strain that would be involved.

Mr. Speaker: Next question. Shri
Morarka.

Shri Rameshwar Tantia: May 1
request that Q. No. 543 which is on:
the same subject may also be taken:
up alongwith this?

Mr. Speaker: If it is convenient for
the hon. Minister to answer both of
them together I have no objection.

Shri Kanunge: Question No. 543 is
entirely different from Question No.
529.

Issue of Industrial Licences

¥529, Shri Morarka: Will the Minis-
ter of Commerce and Industry be:
pleased to state:

(a) what changes, if any, Govern-
ment have introduced in the system:.
of issuing industrial licences to avoid
concentration of wealth and power;

(b) whether Government have
realised that the system of industrial
licensing has in fact aggravated the
concentration of economic power; and

(c) if so, the steps taken or pro-
posed to be taken to prevent this
phenomenon?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) to (c). A state-
ment is laid on the Table of the
House.

STATEMENT

The Licensing Committee, which
considers  applications under the





